OFFICE OF THE DISTRICT MAGISTRATE BULANDSHAHR
Ref:- z;- QBJ OQ, 24_01 )%g.'} Date:- 26 [0 ngg,o'),j

To,
The Registrar,
Hon'ble National Green Tribunal,
New Delhi.

Sub:- Regarding compliance of the order of Hon'ble National Green Tribunal
under O.A. No. 186/2023 Svyoraj Singh V/s State of Uttar Pradesh.

Sir,

With reference to the above order passed by Hon'ble National Green Tribunal
dated 28-04-2023 under O.A. No. 186/2023 Syoraj Singh V/s State of Uttar Pradesh.
A Joint committee of Sub divisional magistrate, Sadar, Bulandshahr, Regional
Officer, U.P. Pollution Control Board, Bulandshahr has been formed by District
Magistrate, Bulandshahar to physically visit and inspect the said Brick Kiln M/s
Lodhi Brick Works, Village Mirzapur, Tehsil & District Bulandshahar to check any
violation of environmental laws and take necessary remedial action on the facts given
in the complaint. The detailed report of the joint committee is being forwarded for
your kind perusal and further processing please.

Encl:-As aboves

ot

(Sapna Srivastava)
Regional Officer,
UP Pollution Control Board
Bulandshahr




Joint Status Report in compliance of Hon’ble Nation Green Tribunal passed

order dated 28-04-2023 in O.A. No. 186/2023 Syoraj Singh V/s State of Uttar
Pradesh

The Hon’ble NGT has passed an order dated 28-04-2023 in O.A. No. 186/2023 Syoraj Singh
V/s State of Uttar Pradesh. The operative portion of the order is as under:-

“..3. We direct a joint Committee comprising State PCB and District Magistrate,
Bulandshahr who shall visit the site, collect relevant information and if finds any
violation of environmental laws and norms, take appropriate remedial action in
accordance with law within two montls.

4. District Magistrate, Bulandshahr shall be the nodal agency for coordination and
compliance of this order.

6. Subject to above directions, the application is disposed of.

Background:-

The Hon’ble NGT passed the order 28-04-2023 on the complaint of Shri Syoraj Singh,
Village Mirzapur, Kotwali Dehat District Bulandshahar. The complaint is that Dharam Singh alias
Pol s/o late Shri Than Singh r/o Village Mirzapur, Tehsil And District Bulandshahr is running, in the
mid of Abadi, a brick kiln in the name and title, “Lodhi Brick Works”. The Brick Kiln has been
established defying siting criteria and norms as laid down under the Rules and is also causing huge
air pollution due to emission of smoke and also dust caused in the manufacturing of bricks. This is
also causing a lot of health hazards in the area.

Action Taken:-

In compliance of above Hon’ble NGT order, District Magistrate, Bulandshahar constituted a

committee of SDM, Sadar and Regional Officer, UPPCB, Bulandshahar on 31-05-2023 for factual
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The Joint Committee has physically verified the unit on 26.08.2023.The actual report is

as follows:-
I. The geo coordinates of the said unit is Latitude 28°23'03.4"N and Longitude 77°53'28.3"E. In the

east direction of the unit Shikarpur Road then agricultural land is located. In the west direction of
the unit at population of Village Mirzapur is situated. In the north direction of the unit at
population of Village Mirzapur is situated at the distance of 50 meter. In the south direction of
the unit at agricultural land is located.

28°23'03.5"N 77°53'28.3"E

Google Maps
MS LODHI BRICK WORKS MIRZAPUR LOCATION

1. Brick Kiln is used mud as raw material and produces Bricks 20000 Nos. Per Day. At the time
of inspection Brick Kiln was found not operational due to the off season. According to the
representative at the time of inspection, the brick kiln was operated during 01 March, 2023 to
30 June, 2023.

2. According to the guidelines issued by CPCB the Brick kiln designed based on Zig Zag high

draft technology having rectangular geometry having 30 meter stack height from ground

level. Porthole & plateform with the dimention of 4X6 feet with ledder is installed on a Brick
Kiln.
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3. As per the record Brick Kiln have Consent to operate under Air (Prevention and Control of
Pollution) Act 1981 & Water (Prevention and Control of Pollution) Act 1981 valid till
31/07/2024. A copy of Consent ot operate is enclosed as Annexure-2.

4. Brick Kiln monitored stack emission by NABL certified agency M/s Enviro Tech services,
Ghaziabad on dated 29/05/2023 during the course of season 2022-23. According to the
analysis report of the emission monitoring of the stack, the air pollution parameters found
under norms specified by Commission for Air Quality Management in National Capital
Region and Adjoining Areas. Annexure-3. |

5. The complainant Shri Syoraj Singh has said in the compliant that the brick kiln M/s Lodhi
Brick works, Village Mirzapur, Tehsil & District Bulandshahr has been established defying
siting criteria and norms as laid down under the Rules and is also causing huge air pollution
due to emission of smoke and also dust caused in the manufacturing of bricks. This is also
causing a lot of health hazards in the area.

6. During the course of the inspection it was found that Brick Kiln was found not operational
due to the off season, So Stack monitoring of the emission generate by the kiln could not be
done.

7. As per the official record of the brick kiln. The brick kiln was established in year 1995. In
year 1995 District Panchayat Bye Laws was effective for establishment of the Brick Kiln.
Accoridng to the siting guidelines of the District Panchayat bye laws, the distance of the
population of any settlement should be not less then 200 meter. Now, It become the

population of the Village Mirzapur is 50 meter far from Brick Kiln stack.
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8. The Brick Kiln has a GST registration from GST Department, Receipt and necessary approval

ahar. Annexure-4
On the basis of the grievances of ajr pollution generated from the Kiln, Directions have been

issued by the State Board under Air (Prevention and Control of Pollution) Act 1981 for the

compliance of the conditions imposed in the Consent order like, Dense greenbelt devolpment

from District Panchayat and Mining Department of Bulandsh
9,

around the brick Kiln, deployement of water sprinkler system to regulate dust emission and

wind breaking wall around the premises of the Brick Kiln shall be made to prevent air

pollution to the neighbouring population. Annexure-5

The report is being submitted along with the enclosures for kind consideration please.

M W WZB 3 524,14‘}

(GEETESH CHANDRA) (SAPNA SRIVASTAVA) (GAJEND SINGH)
Junior Engineer Assistant Scientific Officer Regional Officer S.D.M, Sadar

UPPCB UPPCB UPPCB Bulandshahar
Bulandshahr Bulandshahr Bulandshahr
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U.P. Pollution Control Board

il

i CONSENT ORDER

Ref No. - Dated : 17/12/2019
80373/UPPCB/Bulandshahar(UPPCBRO)/CTO/w
ater/BULAND SHAHAR/2019

To,
Shri DHARAM SINGH
M/s LODHI BRICK WORKS
VILL MIRZAPUR TEHSIL AND DISTT BULANDSHAHAR
BULAND SHAHAR

Sub : Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. LODHI BRICK WORKS

Reference Application No :7056712 Dated :17/12/2019

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. LODHI BRICK WORKS is
hereby authorized by the board for discharge of their industrial effluent generated through ETP for
irrigation/river through drain and disposal of domestic effluent through septic tant/soak pit subject to
general and special conditions mentioned in the annexure ,in refrence to their foresaid application .

2. This consent is valid for the period from 13/12/2019 to 31/07/2024 .

3. In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .
For and on behalf of U.P. Pollution Control Board
Enclosed : As above
(condition of consent):
Copy to:

Chief Environment Officer (C-4), U.P. Pollution Control Board,
Lucknow (U.P.)



U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.LODHI BRICK WORKS vide

Consent Order No. 7056712/ Water Dated : 17/12/2019

4(2)

4(b).

CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of BRICKS 20000 PER DAY .
The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge,KL/day discharge point
1 Domestic 0.5 Soak Pit

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant

S.No | Parameter | Standard

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

Industrial Effulant

S.No | Parameter | Standard

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act,1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

Specific Conditions:



The Brick Kiln shall ensure strictly compliance of all terms &
conditions with consent and compliance report submitted within one
month time

1. This consent valid for production of 20,000 Bricks per day only.

2. This consent is valid for Domestic waste water only. Domestic waste water discharge through
septic tank in soak pit tank.

3. The Brick Kiln shall ensure the proper plantation of your
Brick Kiln campus for the improvement of environment nearby area and submit the
compliance report within three month.

4. The Brick Kiln ensure the proper disposal of solid waste materials
generated by your Brick Kiln hence not pollute the river lake
underground water & other source of water.

5. If consent fees due shall be deposited by Debit card or Net banking.

6. The Brick Kiln shall ensure the water sprinkling three or four times
daily in Brick Kiln campus for control of dust emission.

7. The Brick Kiln complying the Hon;ble National Green Tribunal, New Delhi order O.A.
No0.718/2017 dated 09.10.2019.

8. The Brick Kiln complying the order of Hon;ble High Court, Allahabad
Dt. 03.12.2014 & Hon;ble National Green Tribunal, New Delhi order
Dt. 14.01.2015.

9. The Brick Kiln should developed proper pacca roads in the premises of
Brick Kiln to avoid the dust emission from transportation of the
vehicles.

10. The Brick Kiln complying all directions issued by E.P.C.A.
(Environmental Pollution Control Authority), New Delhi time to time.

11. The Brick Kiln shall comply with various provisions of Air (Prevention and Control of
Pollution) Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as
amended and all other applicable rules notified under E.P. Act 1986.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .



U.P. Pollution Control Board

il

S CONSENT ORDER
Ref No. - Dated : 17/12/2019
48457/UPPCB/Bulandshahar(UPPCBRO)/CTO/air/BULAND
SHAHAR/2019
To,

Shri DHARAM SINGH

M/s LODHI BRICK WORKS

VILL MIRZAPUR TEHSIL AND DISTT BULANDSHAHAR
BULAND SHAHAR

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. LODHI BRICK WORKS

Reference Application No. 4320136 Dated : 17/12/2019

1. With reference to the application for consent for emission of air pollutants from the plant of M/s
LODHI BRICK WORKS . under Air Act 1981. It is being authorised for said emissions, as per the
standards, in environment, by the Board as per enclosed conditions .

2. This consent is valid for the period from 13/12/2019 to 31/07/2024 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

Enclosed : As above
(condition of consent):

Copy to:
Chief Environment Officer (C-4), U.P. Pollution Control Board,
Lucknow (U.P.)



3(a)

3(b)

3(c)

U.P. Pollution Control Board

Dated : 17/12/2019
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of BRICKS 20000 PER DAY .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pollution Source Details.

Air Pollution Source Details

S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source
1 STACK CAOL 1 Particulate 30 METER
Matter FROM
GROUND
LEVEL

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail

S.No | Stack No | Parameter | Standard

Quantity of other pollutants should also be as per the norms prescribed by the Board/ MOEF & CC/or
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CClor otherwise mandatory .

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/ MOEF
& CC/or otherwise mandatory .

The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

Specific Conditions:



The Brick Kiln shall ensure strictly compliance of all terms & conditions with consent and
compliance report submitted within one month time.
1. This consent valid for production of 20,000 Bricks per day only.

2. The Brick Kiln should be use coal as fuel in the process. Organics, solvents, Petcock,
Hazardous waste & Other waste, Plastic Rubber Leather etc are not allowed to use as a 0
fuel in the Brick Kiln.

3. The Brick Kiln shall ensure the proper/sufficient plantation of your Brick
Kiln campus for the improvement of environment nearby area and submit
the compliance report within three months.

4. The operation of Brick Kiln should be such way that produce emission
should not have any adverse effect on the nearby environment or
the population.

5. If Consent fees due shall be deposited by Net Banking or Debit card.

6. The Brick Kiln shall ensure the water sprinkling three or four times
daily in Brick Kiln campus for control of dust emission.

7. The Brick Kiln complying the Hon;ble National Green Tribunal, New Delhi order O.A.
No0.718/2017 dated 09.10.2019.

8. The Brick Kiln complying the order of Hon;ble High Court, Allahabad
Dt. 03.12.2014 & Hon;ble National Green Tribunal, New Delhi order
Dt. 14.01.2015.

9. The Brick Kiln should submit the stack emission & ambient air
monitoring report with every three month positively to the board by approved
Laboratory.

10. The Brick Kiln should developed proper pacca roads in the premises of
Brick Kiln to avoid the dust emission from transportation of the
vehicles.

11. The Brick Kiln complying all directions issued by E.P.C.A.
(Environmental Pollution Control Authority), New Delhi time to time.

12. The Brick Kiln shall comply with various provisions of Air (Prevention and Control of
Pollution) Act 1981 as amended, Water (Prevention and Control of Pollution) Act 1974 as
amended and all other applicable rules notified under E.P. Act 1986.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
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